ICONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF SEPTEMBER-2024

COURT ROOM CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION - DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED)
TOOK PLACE
H. SANJEEV KUMAR AGGARWAL,| 01, EXTENSION BLOCK, TISSUIT FOR RECOVERY ICS COMM-2476/2022 [10.11.2022 JAGDISH SINGH VS. M/S|SH. R.P. SINGH|9363859614 (02.09.2024 ICONTESTED
IDISTRICT JUDGE (COMMERCIAL [HAZARI COURTS, DELHI [DIAMOND POLYMERSAND SH & IRECOVERY/|
ICOURT)-01 [LTD. ISOHAN LAL 18447365819
1301, EXTENSION BLOCK, TISSUIT FOR RECOVERY ICS COMM-2984/2019 18.12.2019 IM/S. BEHARIJI DEALERSSH. P.C. ARYA218079135 03.09.2024 1721 [YES ICONTESTED ISUIT FOR|
[HAZARI COURTS, DELHI [PVT. LTD. VS. PRAVEENAND SH. RAVI& IRECOVERY/|
IKUMAR KHATRI IVERMA 0654126974
1301, EXTENSION BLOCK, TISSUIT FOR RECOVERY ICS COMM-967/2022 20.03.2022 [PRATEEK SINGHAL VSJSH. R.SJ9718316491 &06.09.2024 892 [YES ICONTESTED ISUIT FOR|
[HAZARI COURTS, DELHI [KAMAL KISHORE ISHARMA AND|9871938137 [RECOVERY/|
ISH. UDAY SETH]
301, EXTENSION BLOCK, TISSUIT FOR RECOVERY ICOUNTER CLAIM-20/2023[31.03.2023 [KAMAL KISHORE VSJSH. UDAY SETH|9871938137 [06.09.2024 525 [YES ICONTESTED ISUIT FOR|
[HAZARI COURTS, DELHI IPRATEEK SINGHAL & SH. RAVI& 9718316491 RECOVERY
ERMA
Bo1, EXTENSION BLOCK, TISSUIT FOR RECOVERY ICS COMM-105/2022 10.01.2022 IGOVIND RAM GUPTA VS/SH. 9717737382 &18.09.2024 140 IYES ICONTESTED ISUIT FOR|
IHAZARI COURTS, DELHI [TARUNA GOEL ISHAILENDER (9810526391 RECOVERY
IKUMAR  AND|
[MS.
IMEENAKSHI
1301, EXTENSION BLOCK, TISSUIT FOR RECOVERY ICS COMM-4410/2021 20.10.2021 ISURINDER SINGH|SH.  SAIDEEP9811251476 &23.09.2024 1060 [YES ICONTESTED ISUIT FOR|
[HAZARI COURTS, DELHI IARORA VS. SUMAN DUA |KAUSHIK & SH 9910976413 [RECOVERY/|
IMANORANJAN
JHA
301, EXTENSION BLOCK, TISPETITION U/s 34 OFOMP COMM-33/2021 [30.03.2021 [FOREMOST [MS. SHAGUN[7384827931 [24.09.2024 1274 [YES ICONTESTED IPETITION
[HAZARI COURTS, DELHI [ARBITRATION ACT, 1996 [INTERNATIONAL PVT[BHARTI & SH|& IU/S 34 OH
ILTD. VS. S.J.RASHWANT 0560164938 JARBITRATI
[EMBROIDERY LTD. IKUMAR |JON ACT|
1996
01, EXTENSION BLOCK, TISSUIT FOR RECOVERY ICS COMM-726/2023 [18.09.2019 [LEVIS STRAUSS & COJMS. PRIYA9910859616 [25.09.2024 1834 INO ICONTESTED [SUTT _FOR|
[HAZARI COURTS, DELHI [KULWANT SINGH AGPAL ANDE& IRECOVERY/|
ISH. SANDEEP|9968316497
ISINGH
2 SH. RAJESH KUMAR GOEL,CENTRAL 06 ICS (COMM)/ 1626/2019 29-08-2019 [RAJKAMAL PRAKASHANARVIND JAIN (9810201120 (03-09-2024 1829 INIL ICONTESTED INIL INIL IRECOVERY/|
IDISTRICT JUDGE (COMMERCIAL| [PVT LTD AND ORS V§
ICOURT)-02 DISHA STATE BUREAU|
IOF TEXT BOOK|
IPREPARATION AND|
06 ICS (COMM)/ ll021/2023 13-07-2023 SANDEEP JAIN VSS.K. JHA 9818701001 |07-09-2024 1418 INIL ICONTESTED INIL INIL IRECOVERY/|
[MUNICIPAL
ICORPORATION OF DELH]
1306 IOMP (COMM.)/ l105/2023 18-07-2018 [THE GURUKUL SANSKARNAMIT SAXENA[8527189238 [18-09-2024 2050 INIL ICONTESTED INIL INIL 134
ISCHOOL VS EDUCOMP
ISOLUTIONS LIMITED|
JAND ORS.
o6 [OMP (COMM.)/ 06/2023 b1-07-2018 [BAL MANDIR SR.SECJSHOBHIT JAIN [9818668068 [18-09-2024 0247 INIL ICONTESTED INTL. INTL. B4
SCHOOL VS EDUCOMP
ISOLUTIONS LIMITED
I3 SH. ILLA RAWAT, DISTRICTICENTRAL 303, EXTENSION BLOCK, TISSUIT FOR RECOVERY ICS COMM1158/2023 [11.08.2023 [PUNJAB NATIONALSAURAV 9899331166 |07.09.2024 393 [YES IDECREE SUIT FOR|
WUDGE, (COMMERCIAL COURT)| [HAZARI COURTS, DELHI [BAND V/S M/S BARKATBHASIN IRECOVERY/|
3, TIS HAZARI COURT, DELHI [BAZAR PVT. LTD.
303, EXTENSION BLOCK, TISSUIT FOR RECOVERY ICS COMM1003/2023 [110.7.2023 SH RAJESH KU] OHIT 9911692228 [19.09.2024 l436 [YES IDECREE [SUIT FOR]
[HAZARI COURTS, DELHI IGUPTAV/S M.C.D. ISINGHAL IRECOVERY/|
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1303, EXTENSION BLOCK, TISSUIT FOR RECOVERY ICS COMM1004/2023 [11.07.2023 [RAJESH KUMAR GUPTA 9911692228 [10.09.2024 l427
[HAZARI COURTS, DELHI /SM.C.D. ISINGHAL
03, EXTENSION BLOCK, TISSUIT FOR RECOVERY ICS COMM 848/2023 25.05.2023 [UMESH TYGAI V/S M.C.D.[DEPANSHU 18860939496 [23.09.2024 1487 YES IDECREE
[HAZARI COURTS, DELHI IKHATRI
1303, EXTENSION BLOCK, TISSUIT FOR RECOVERY ICS COMM 2459/2022 07.11.2022 ICANARA BANK V/S M/SAMIT GUPTA [9810224624 [26.09.2024 690 [YES IDECREE
[HAZARI COURTS, DELHI ISCENTED SEASON
IMS ANIL KUMAR SISODIA,CENTRAL 1304 EXTENSION BLOCK THCORECOVERY ICS (COMM)/315/2019 [13-03-2019 IM/S BLACK DIAMONDSH. ANKIT|9953030485 [02-09-2024 2000 DAYS [YES ICONTESTED INIL INIL IRECOVERY/|
[DISTRICT JUDGE, COMMERCIAL [DELHI [PULSES PVT. LTD. VS M/SGUPTA
ICOURT-04 [SHAURYA IMPEX
305 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1121/2023 03-08-2023 [RAJESH KUMAR GUPTA2|§H. MOHIT|9911692228 [02-09-2024 1396 DAYS [YES ICONTESTED INIL INIL IRECOVERY/|
IDELHI IPROPRIETOR OF M/SSINGHAL
[BALAJI AND ASSOCIATES
S MUNICIPAL
ICORPORATION OF DELHI|
1306 EXTENSION BLOCK THCORECOVERY ICS (COMM)/362/2019 03-08-2023 ISHREE KUMARISH. SHREYANS9811463632 [04-09-2024 1988 DAYS [YES ICONTESTED INIL INIL [RECOVERY/|
IDELHI IMUNDHRA VS SPELLSINGHVI
IORGANICS LIMITED AND|
IANR.
1307 EXTENSION BLOCK THCORECOVERY ICS (COMM)/561/2023 131-03-2023 M/S KIRAN ROADWAYSSH. VARUN|9810476767 [07-09-2024 526 DAYS [YES ICONTESTED INIL INIL IRECOVERY/|
[DELHI [PVT LTD VS M/SGUPTA
[TRANZTAR
ICOMMERCIAL VEHICL
APPLICATION LTD AN
1308 EXTENSION BLOCK THCORECOVERY ICS (COMM)/974/2023 03-07-2023 SANDEEP JAIN VSSH.S.K.JHA [9818701001 [11-09-2024 l436 DAYS [YES ICONTESTED INIL INIL IRECOVERY/|
[DELHI [MUNICIPAL
ICORPORATION OF DELH]
[SH. UMED SINGH GREWALCENTRAL 1305 ICIVIL ICS (COMM)/189/2022 17-01-2022 [INTERGLOBE ISH. AMIT|9910082777 [02-09-2024 960 DAYS [YES IDECREED INIL INIL
[DISTRICT JUDGE (COMMERCIAL [TECHNOLOGY TYAGI
ICOURT)-05 QUOTIENT PVT LTD V§
IMEANDERING VACATION|
[PVT LTD
05 ICIVIL ICS (COMM)/923/2023 06-06-2023 SHARDA SHARMA VSSH. BALRAJ 9971774353 [03-09-2024 1455 DAYS [YES IDISMISSED INIL INIL
IAMIT SHARMA
05 IARBITRATION IOMP (COMM)/119/2023  |01-07-2023 ROHIT MAAN VS RAI\QVSHA TUSHAR9999592027 [06-09-2024 l433 DAYS INO IPETITION INIL INIL
[TRANSPORT FINANCESHARMA IALLOWED
ICOLTD
1305 IARBITRATION IOMP (COMM)/43/2024 01-07-2024 [PRABHAKAR LANDGE VSSH. NITESH|9643183591 [11-09-2024 72 DAYS INO IPETITION INIL INIL
[SBI CARDS ANDKUMAR IALLOWED
[PAYMENTS SERVICE LTD
1305 ICIVIL ICS (COMM)/1450/2023 131-10-2023 [RAJWANS VADEHRA VSSH. 9811161525  [12-09-2024 1317 DAYS [YES IDECREED INIL INIL
IMUNICIPAL ISATYENDRA
ICORPORATION OF DELHIKUAMR SINGH
1305 ICIVIL ICS (COMM)/2484/2019 [15-10-2019 [FRIENDS E VEHICLESMS. NEHA[996804762 [17-09-2024 1799 DAYS [YES IDECREED INIL INIL
[PRIVATE LIMITED VSKAPOOR
[SAKSHAM TRADING|
ICOMPANY
1305 ICIVIL ICOUNTER CLAIM/27/2023 [22-05-2023 IM/S SAKSHAM TRADINGSH. MANISH|9810927909 [17-09-2024 1484 DAYS INO IDISMISSED INIL INIL
ICOMPANY Vs M/SGUPTA
[FRIENDS E VEHICLE PVT]
[LTD
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1305 IARBITRATION IOMP (COMM)/107/2022  |02-08-2022 [DATTATRAYA PANDIT VSSH. PARIVESH|9891662235 [18-09-2024 778 DAYS IPETITION
MAHINDRA ANDSINGH IALLOWED
MAHINDRA FINANCE
ISERVICES LTD
1305 IMISC. APPLICATION IMISC DJ/397/2024 04-06-2024 SHAHEED ABBAS  VSSH. R.K. SINGH 9717030721 [19-09-2024 108 DAYS INO IDISMISSED INIL INIL
[DURGESH KOHLI
05 ICIVIL ICS (COMM)/1039/2023 18-07-2023 [RAJESH KUMAR GUPTASH. MOHIT|9911692228 [21-09-2024 l431 DAYS [YES IDECREED INIL INIL
[PROPRIETOR OF M/SSINGHAL
[BALAJI AND ASSOCIATES
S MUNICIPAL
ICORPORATION OF DELH]|
1305 IARBITRATION IOMP (COMM)/53/2023 [13-04-2023 IDEEPAK DUA AND ANRSH. ARVIND[986875934 [24-09-2024 530 DAYS INO IPETITION INIL INIL
S M/S PNB HOUSINGSHARMA JALLOWED
[FINANCE LTD
[SH. NIKHIL CHOPRA, DJ COMM-CENTRAL 7510} IOMP (COMM) 6/2019 24.09.2019 [ANIL KUMAR VS. M/SJSH. 9810695226 [02.09.2024 1805 DAYS INA ICONTESTED INA INA [U/S 34 OY
06 TIS HAZRI COURT CENTRAL SHRE RAM TRANSPORTBHUPINDER IARBITRATI
[DELHI [FINANCE CO. LTD. TYAGI ION ACT
2500 ICS (COMM) [2798/2019 26.11.2019 M/S. C.B.S. PUBLISHERSSH. YOGENDER[9810668042 [05.09.2024 1745 DAYS INO ICONTESTED INA INA IRECOVERY/|
& DISTRIBUTORS PVT|GAUTAM |IOF MONEY
[LTD. VS. M/S. KASHMIR|
[BOOK TRUST & ORS.
k1o IARB.A. (COMM) 135/2019 23.11.2019 M/S. R.S. TRADING VSJSH. M.K 9811872302 [17.09.2024 1760 DAYS INA ICONTESTED INA INA IU/S 34 OR
IM/S. TATA  CAPITALGAUTAM IARBITRATI
[FINANCIAL & ANR. ION ACT
k1o IOMP (I) (COMM) 1307/2022 18.05.2022 YASHBIR SINGH & ANRJSH. DEVENDER9990497000 [18.09.2024 854 DAYS INO ICONTESTED INA INA IPETITION
S. TOWER VISION INDIAMOR IU/S 9 OH
[PVT. LTD. IARBITRATI
ION AND|
ICONCILIAT)
khio ICS (COMM) 2447/2022 05.11.2022 [SANDEEP JAIN VS. MCD [SH. S.K. JHA 9818701001 [28.09.2024 693 DAYS INO ICONTESTED INA INA IRECOVERY/|
F MONEY
k1o ICS (COMM) 5402/2021 20.12.2021 IMOHD. MUSHFEEK VSJSH. PARIKSHITNA 10.09.2024 995 DAYS INA ICONTESTED INA INA IRECOVERY/|
INAY KUMAR JAIN [MAHIPAL |IOF MONEY
SH. MUKESH KUMAR GUPTA,CENTRAL 02 ICS(COMM) ICS(COMM) 5060/2021 01.12.2021 IMOHAN LAL GOEL VSSH. SURAJ| 06.09.2024 1010 INA ICONTESTED INA INA IRECOVERY]|
[DISTRICT JUDGE, COMMERCIAL [NVICTA MEDIA [VISHWAKARM
ICOURT-07 A
1302 ICS(COMM) ICS(COMM) 177/2021 [16.01.2021 [RAJ KUMAR SHARMA VSSH. R.K. JAIN 9811427893 [20.09.2024 1343 INA ICONTESTED INA INA IRECOVERY/|
IM/S CHOLAMANDALAM|
MS GENERAL
[INSURANCE
1302 ICS(COMM) ICS(COMM) 1124/2023 04.08.2023 [RAJESH KUMAR GUPTAMOHIT 9911692228 [28-09.2024 l422 INA ICONTESTED INA INA IRECOVERY/|
S MUNICIPALSINGHAL
"ORPORATION OF DELHI]
302 ICS(COMM) ICS(COMM) 1436/2023 130.10.2023 ISANDEEP GARG  VSSUSHIL 9868422289 [30.09.2024 1336 INA ICONTESTED INA INA IRECOVERY/|
MANOJ JAIN IKUMAR RAI
1302 ICS(COMM) ICS(COMM) 1154/2023 11.08.2023 M/S SUPRABHATIAMIT GOEL 9810122373 |30.09.2024 1416 INA ICONTESTED INA INA IRECOVERY/|
[ELECTRIC CO. PVT. LTD|
S M/S LEXLA ENERGY|
[[NDIA PVT. LTD.
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1302 ICOUNTER CLAIM ICOUNTER CLAIM 11/2024 [22.02.2024 IM/S LEXLA ENERGYRAKESH 19899454835 |30.09.2024 1336 ICONTESTED
[NDIA PVT. LTD. VS M/SKUMAR
[SUPRABHAT ISHUKLA
[ELECTRICALS CO. PVT|
ILTD.
8 SH. AMIT KUMAR, DISTRICTICENTRAL 1308EXTENSION BLOCKTHC  [RECOVERY ICS-1122/23 03.08.2023 [RAJESH KUMAR GUPTA| INA 02.09.2024 1396 INO ICONTESTED INIL INIL IRECOVERY/|
PUDGE, COMMERCIAL COURT-08 'S MCD
08EXTENSION BLOCK THC  [ARBITRATION ANDIOMP (COMM)/4/24 08.01.2024 CHAMAN KUMAR V§ [NA 03.09.2024 239 INO ICONTESTED [NIL INIL IARBITRATI
ICONCILIATION ACT ISHRIRAM TRANSPORT ION AND|
ICONILIATI
ION ACT
1308EXTENSION BLOCK THC  |RECOVERY ICS COMM-89/24 [12.01.2024 [RACHNA  SAGAR V§ INA 07.09.2024 239 INO ICONTESTED INIL INIL IRECOVERY/|
[PYARE LAL INDRESH|
ICHANDRA
1308EXTENSION BLOCK THC  |RECOVERY ICS COMM-1433/23 [30.10.2023 [KRISHNA KUMAR GUPTA| INA 10.09.2024 316 INO ICONTESTED INIL INIL [RECOVERY/|
S MCD
BOSEXTENSION BLOCKTHC  [RECOVERY ICS COMM-79/24 [11.01.2024 [BHARAT ARORA VS MCD [NA [12.09.2024 245 INO ICONTESTED [NIL INIL IRECOVERY|
1308EXTENSION BLOCK THC  [RECOVERY ICS COMM 1479/22 04.06.2022 'AMSOR ENTERPRISES| [NA 13.09.2024 832 INO ICONTESTED INIL INIL IRECOVERY/|
'S RS MAHESHWARI
1308EXTENSION BLOCK THC  [RECOVERY ICS COMM-2198/21 09.07.2021 SAURABH SUMAN V§ [NA 21.09.2021 1170 INO ICONTESTED INIL INIL IRECOVERY/|
RAFTAAR PRODUCTION
9 [SH. DEEPAK GARG, DISTRICTICENTRAL 09 THIRD FLOOR EXTENTION|CS ICS/COMM./2449/2022 05-11-2022 B S KARIWAL VS SHRIABHIMANYU (9990380244 [07-09-2024 672 ICONTESTED
HUDGE, COMMERCIAL COURT-09 IBLOCK ISANJAY KATIYAR IDEVRAJ
09 THIRD FLOOR EXTENTION|CS °S/COMM./2450/2022 05-11-2022 B S KARIWAL VS SHRIABHIMANYU 9990380244 [07-09-2024 672 ICONTESTED
[BLOCK [SANJAY KATIYAR IDEVRAJ
o [SH. AJAY PANDEY, DISTRICTICENTRAL 07 ICIVIL ICS (COMM)/1207/2022 06/05/22 M/S SHAGUNJASHOK KR[8287291544 [02/09/24 #MACRO? [YES [UNCONTESTED 2/09/24
HUDGE, COMMERCIAL COURT [ENTERPIRESES PVT. LTD/SINGH
S M/S SHRIRAM|
[PACKAGING INDUSTRIES
1307 ICIVIL ICS (COMM)/778/2023 l10/05/23 [ASHA RAM AND SONSSACHIN KRi9873586359 [02/09/24 #MACRO? [YES ICONTESTED 02/09/24 |o
[PVT. LTD. VS PULKITJAIN
IAGARWAL
307 ICIVIL ICS (COMM)/937/2024 130/08/24 [LOREAL INDIA PRIVATEDEEPANSHU 18860939456 [02/09/24 #MACRO? [YES [UNCONTESTED 102/09/24 o
[LIMITED VS  ASHOKKHATRI
[KUMAR AND ORS.
307 ICIVIL ICS (COMM)/201/2024 03/02/24 IAJAY KUMAR VS LUXURRAGHAV 18860662882 |03/09/24 #MACRO? [YES [EX-PARTE DECREE [03/09/24 [0
ICABLES PVT LTD [NARAYAN
1307 ICIVIL ICS (COMM)/1625/2019 29/08/19 PJAGDISH AND SONS PVT| NEELAMI9268244583 [04/09/24 #MACRO? [YES [UNCONTESTED 4/09/24
[LTD VS AMIT JAIN PROPKUMARI
IM/S SAREE BAZAR [IMALIK
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307 ICS (COMM)/2677/2022 14/12/22 IM/S VARUN PIPE ANDKAPIL DUA 9811590282 |04/09/24 #MACRO? ICONTESTED l04/09/24
[NDUSTRIES VS M/§
INAYANK SANITATION|
[PVT LTD AND ORS
307 ICIVIL IOMP (Djo8/07/24 [HDFC BANK LTD VSANISH BHOLA [9811452022 [05/09/24 #MACRO? INO [UNCONTESTED 05/09/24 o
COMM.)/602/2024 IABHAY KUMAR JAIN
07 ICIVIL OMP (Djo8/07/24 [HDFC BANK LTD VSANISH BHOLA [9811452022 [05/09/24 #MACRO? INO [UNCONTESTED 5/09/24
COMM.)/604/2024 IRAHUL KUNWARPAI/
ISINGH
1307 ICIVIL OMP (Djo8/07/24 [HDFC BANK LTD VSANISH BHOLA [9811452022 [05/09/24 #MACRO? INO [UNCONTESTED 105/09/24
COMM.)/605/2024 [DHANANJAY  PRATAP|
ISINGH
1307 ICIVIL OMP (Dp5/07/24 [DFC FIRST BANK LTD/MAYANK 9873347330 [05/09/24 #MACRO? INO [UNCONTESTED 105/09/24
COMM.)/629/2024 S ASIF MOHAMMADMAHAJAN
6647
307 ICIVIL ICS (COMM)/757/2023 06/05/23 ICANARA BANK VS MRIN. UPADHYAY (8860976561 [06/09/24 #MACRO? [YES ICONTESTED 106/09/24 o
IASHISH KUMAR AND|
IANR
BO7 ICIVIL MP (Djo3/05/24 [TATA CAPITAL LTD VSANISH BHOLA (9811452022 [06/09/24 #MACRO? INO [UNCONTESTED 6/09/24
COMM.)/448/2024 ISULTAN CHOUDHARY
BO7 ICIVIL ICS (COMM)/1488/2023 07/11/23 [RAM KISHORE TYAGI VSGAURAV 9971007746 |07/09/24 #MACRO? [YES ICONTESTED 7/09/24
[BANK OF BARODA IDUBEY
307 ICIVIL [EXECUTION 14/08/24 [M/S NOVA POLYCHEM VSMOHAN 9811137173 |07/09/24 #MACRO? IYES [UNCONTESTED 07/09/24 o
COMM.)/335/2024 [M/S O-CHEM SEALERSSHARMA
[PVT LTD
07 ICIVIL [EXECUTION 14/08/24 IAMITABH AGARWAL VﬂMOHAN 9811137173  |07/09/24 #MACRO? [YES [UNCONTESTED 7/09/24
COMM.)/336/2024 IM/S GARWARE PAINTSSHARMA
[LTD
07 ICIVIL OMP (D[28/05/24 [HDFC BANK LTD VSANISH BHOLA (9811452022 [10/09/24 #MACRO? INO [WITHDRAWAL 10/09/24
COMM.)/507/2024 ISAVITA DEVI
1307 ICIVIL OMP (D[28/05/24 [HDFC BANK LTD VSANISH BHOLA [9811452022 [10/09/24 #MACRO? INO [WITHDRAWAL 0/09/24 o
COMM.)/505/2024 [RUPESH SHARMA
307 ICIVIL IOMP (Di28/05/24 [TATA CAPITAL LTD VSANISH BHOLA [9811452022 [10/09/24 #MACRO? INO [WITHDRAWAL [lo/09/24 o
COMM.)/504/2024 [BABU SINGH
307 ICIVIL ICS (COMM)/2181/2022 15/09/22 [UNION BANK OF INDIAK.S. RANOT 9890410729 [11/09/24 #MACRO? [YES ICONTESTED 11/09/24 o
S VIVEK KUMAR|
[TTIWARI PROP OF M/S|
ISHRI HARI ENTERPRISES|
1307 ICIVIL ICS (COMM)/1492/2023 08/11/23 SMT. SHILPA KHANNA VSS.B. PANDEY _ [9313780408 l11/09/24 #MACRO? [YES ICONTESTED 11/09/24
MOHAMMAD IMRAN
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307 ICIVIL IOMP (Dho/o7/24 [DFC FIRST BANK LTD/MAYANK 9873347330 [12/09/24 #MACRO? INO [UNCONTESTED 12/09/24 |o
COMM.)/638/2024 S ILYAS MUKHTYARMAHAJAN
8324
07 ICIVIL OMP (Dho/07/24 [DFC FIRST BANK LTD/MAYANK 9873347330 [12/09/24 #MACRO? INO [UNCONTESTED [12/09/24
COMM.)/639/2024 S RAHUL KUMAR 5048 [MAHAJAN
1307 ICIVIL ICS (COMM)/110/2024 18/01/24 RADHEY KRISHANSUDHIR 9540867068 |13/09/24 #MACRO? [YES [UNCONTESTED 13/09/24
[KUMAR VS  ARVINDKUMAR
[KUMAR
1307 ICIVIL ICS (COMM)/819/2023 18/05/23 ICANARA BANK VS M/SPRANAY 9873101002 [18/09/24 #MACRO? [YES [UNCONTESTED 18/09/24
ISATNAM ISHARMA
[ELECTRICALSTHROUGH
[[TS PROP. VSH,|
[HARVINDER SINGH
307 ICIVIL ICS (COMM)/401/2023 l04/03/23 ISHIV SHAKTIRAKESH 9891194404 [23/09/24 #MACRO? [YES [UNCONTESTED 23/09/24 o
[NDUSTRIES VS S.BJKUMAR
TRADING COMPANY
BO7 ICIVIL ICS (COMM)/645/2023 17/04/23 [[CICI BANK LTD VS NITIN|VIKAS CHOPRA[9212036118 [25/09/24 #MACRO? [YES ICONTESTED [25/09/24
[KUMAR AGGARWAL
BO7 ICIVIL OMP (D24/07/23 [IDFC FIRST BANK LTD VSMAYANK 9873347330 |25/09/24 #MACRO? [YES [WITHDRAW [25/09/24
COMM.)/726/2024 BALESH DEVI IMAHAJAN
307 ICIVIL OMP (D24/07/23 IDFC FIRST BANK LTD VSMAYANK 9873347330 [25/09/24 #MACRO? IYES [WITHDRAW 25/09/24 |o
COMM.)/727/2024 ISHAWAS TRILOKI IMAHAJAN
07 ICIVIL OMP (Di24/07/23 IDFC FIRST BANK LTD VSMAYANK 9873347330 [25/09/24 #MACRO? [YES [WITHDRAW [25/09/24
COMM.)/728/2024 [SURESH [MAHAJAN
07 ICIVIL OMP (D24/07/23 [IDFC FIRST BANK LTD VSMAYANK 9873347330 [25/09/24 #MACRO? [YES [WITHDRAW [25/09/24
COMM.)/729/2024 [UJJVAL SHARMA IMAHAJAN
1307 ICIVIL OMP (D26/07/23 IDFC FIRST BANK LTD VIMAYANK 9873347330 [26/09/24 #MACRO? [YES [WITHDRAW [26/09/24 |o
COMM.)/758/2024 IANUJ KUMAR IMAHAJAN
307 ICIVIL IOMP (Di26/07/23 IDFC FIRST BANK LTD VSMAYANK 9873347330 [26/09/24 #MACRO? [YES [WITHDRAW [26/09/24 o
COMM.)/756/2024 [KARAN IMAHAJAN
307 ICIVIL MP (D26/07/23 [[DFC FIRST BANK LTD VSMAYANK 9873347330 [26/09/24 #MACRO? [YES [WITHDRAW 26/09/24 o
COMM.)/757/2024 [BHIM SINGH IMAHAJAN
11 [SH. SANJAY SHARMA, DISTRICTICENTRAL ICOURT ROOM 310 IOMP (COMM) MP (COMM.)/96/2021 09/12/21 [SUNIL BIST AND ANR VSGYANESH 9717871791  |07.09.2024 1003 - ICONTESTED F F IARBITRATI
PUDGE, COMMERCIAL COURT L AND T HOUSINGBHARDWAJ ION &
[FINANCE LTD. ICONCILIAT]
[ON  ACT,|

1996--34,
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ICOURT ROOM 310 ICS (COMM) ICS (COMM)/559/2024 03/05/24 [SHYAM LAL VSSATYENDRA (9811161525 [09.09.2024 129 ICONTESTED ISUITS FOR|
TUNICIPAL IKR. SINGH IRECOVERY|
ICORPORATION OF DELH] IAND
IDAMAGES-
2
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/621/2020 14/02/20 M K AUTO CLUTCH COSANCHAY 18826009919 [13.09.2024 1673 - ICONTESTED F - [TRADE
IAND ANR VS SWAPNIUMEHROTRA IMARK ACT|
JAIN AND ORS 1999--
[134,135,27
ICOURT ROOM 310 IOMP (I) (COMM) ICS (COMM)/701/2022 l25/02/22 IMOHD AZAM VS JAULSATISH 9811053833 [28.09.2024 946 F ICONTESTED F F [TRADE
[HASSAN IKUMAR/UMES IMARK ACT|
IH MISHRA 1999--134
ICOURT ROOM 310 IOMP (1) (COMM) [CS (COMM)/2361/2022 18/10/22 IM/S BIMAL PAPERS PVIABHINAV 9711996530 [30.09.2024 713 F ICONTESTED F F ICIVIL
[LTD THROUGH[TYAGI ICASES--
IAUTHORIZE ISECTION,1
[REPRESENTATIVE SH| 6-20
IMOHIT JAIN VS M/§
12 [SH. RAVINDER BEDI, DISTRICTICENTRAL ko1 ICS(COMM) [706/2024 07.06.2024 [NAWAL KISHORE SONI3.09.2024
PUDGE, COMMERCIAL COURT /S GANESH PRASAD ((23.09.2024

&27.09.2024 PE
IAND 01.10.2024]
& 04.10.2024)
lo1 ICS(COMM) [174/2023 28.01.2023 /S PRIME[09.09.2024

[ENGINEERING CO V/§(04.10.2024 &
[B.E.CONTRACTS P. LTD &]15.10.2024, PE
ORS JAND 11.11.2024
& 19.11.2024
o1 ICS(COMM) 1614/2023 20.12.2023 [SHRI GOVIND TRADING06.09.2024

ICOMP. V/S NKS FOODS(05.10.2024

ENTURES P LTD 14.10.2024 FOR|
IPE AND|
19.10.2024 &
3 [SH. M.K NAGPAL, DISTRICTICENTRAL o2 ICIVIL ICS (COMM)/1287/2023 06-10-2023 [KRISHAN KUMAR GUPTASH. S.K. SINGH (9811161525 [05-09-2024 335 DAYS [YES IDECREED INIL INIL
HUDGE, COMMERCIAL COURT S MUNICIPAL
ICORPORATION OF DELH]

ho2 ICIVIL ICS (COMM)/1391/2023 21-10-2023 [KRISHAN KUMAR GUPTA[SH. S.K. SINGH 9811161525 [05-09-2024 1320 DAYS YES IDECREED INIL INIL
S MUNICIPAL
ICORPORATION DELHI

ho2 ICIVIL ICS (COMM)/402/2022 03-02-2022 OICEVALE LIMITED VSSH. AVNISH[9312877346 [09-09-2024 949 DAYS [YES IDECREED INIL INIL
R K ENTERPRISES ANDIPANDEY
IANOTHER

ho2 ICIVIL ICS (COMM)/62/2024 10-01-2024 ISTATE BANK OF INDIA VSSH. J.P. GUPTA (9810099243 [25-09-2024 259 DAYS [YES IDECREED INIL INIL
[PUSHPA

o2 IARBITRATION U/S 34 IOMP(COMM)163/2023 09-10-2023 [ANIL KR. RANWA VSJSH. PUNEET|9717070005 [30-09-2024 358 DAYS INO IPETITION INIL INIL
U/S 34) MAHINDRA &CHAHAR IALLOWED
IMAHINDRA FINANCIAL
ISERVICES LTD.

ko2 ICIVIL ICS (COMM)/677/2023 21-04-2023 [RACHIT GARG VSMS. 18240300654 [30-09-2024 [529 DAYS [YES IDECREED INIL INIL
SURESH CHANDRASSAYANTANI
SHARMA IBASAK

iy [SH. ASHUTOSH KUMAR, DISTRICTWEST [COMMERCIAL ICIV DJ/1133/2018 01-10-2018  M/S SUDARSHANVARUN  DEV|9646056226 [04-09-2024 2165 YES IDECREE INTL INTL,
DUDGE (COMMERCIAL COURT) FETLECOM VS  M/SMISHRA(P),
[TARUNI TRADING CO

ICOMMERCIAL ICS (COMM)/415/2022 130-05-2022 [UNION BANK OF INDIAALOK 9911000126 |07-09-2024 831 [YES IDECREE INIL INIL
S VAISHNAVI SHG ANDIKUMAR(P),
IORS
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ICOMMERCIAL ICS (COMM)/343/2020 23-11-2020 IORIENTAL INSURANCEMOHIT 7330033833 [17-09-2024 11394 IDISMISSED
ICO LTD AND ANR VS M/SARORA(P),
[YADAV TEMPO|
[TRANSPORT SERVICE
ICOMMERCIAL ICS (COMM)/584/2022 21-07-2022 ICANARA BANK (E{REKHA 9810168405 [21-09-2024 793 IYES ICONTESTED INIL INIL
ISYNDICATE BANK) VSRUSTAGI
[PARMINDER RAI IMS(P),
ICOMMERCIAL ICS (COMM)/231/2020 22-09-2020 S CHAWLA AND SONSLOKESH 9999410660 [30-09-2024 11469 [YES IDECREE INIL INIL
HUF) AND OTHERS VSBHOLA(P),
IAIRPLAZA RETAIL
[HOLDINGS PRIVATE|
[ILIMITED
ICOMMERCIAL ICOUNTER CLAIM/1/2022 [18-01-2022 IAIRPLAZA RETAILSANKHLA AND9810901009 [30-09-2024 986 [YES IDISMISSED INIL INIL
[HOLDINGS PRIVATEASSOCIATES(P)
[LIMITED VS JS CHAWLA],
IAND SONS HUF AND ORS
5 MS. HEMANI MALHOTRA (WEST ICS COMM ICS COMM 179/2021 10-03-2021 [NCUBIS CONSULTANTSABHINAV 9810302091 [04.09.2024 1274 INO ICONTESTED INIL INIL
IDISTRICT JUDGE (COMMERCIAL [[NDIA P LTD ISHARMA
ICOURT)-02
ICS COMM ICS COMM 412/2023 24.05.2023 SUBHASH ARORA M/SVISHAL 9873330292 [25.09.2024 490 INO ICONTESTED INIL INIL
REAL LINE OMECHHABRA
IAPPLIANCES \E|
PYITENDER SHARMA
ICS COMM 06-04-2023 [YASH APPLICANCES VSYATI RANJAN (7011255389 [01.07.2023 439 INO ICONTESTED INIL INIL
M/S OTTAMATE|
[INTERNATIONAL P LTD
ICS COMM ICS COMM358/2022 18.05.2022 [DENTSPLY INDIA P LTD |[VISHAWENDR (9871704611 [17.09.2024 584 INO ICONTESTED INIL INIL
A VERMA
16 [SH. DIG VIJAY SINGH, DISTRICTWEST ICS (COMM)/989/2022 44916 [SHIR SAHIY INOT 145537 12-09-1901 IDONE IDECREE ISAME DATE INIL
WUDGE (COMMERCIAL COURT)-03 BEROOI VS| IMENTIONED
[RAJEEV
IGROVER
ICS (COMM)/1000/2022 k4919 [MUKUL INOT 45537 09-09-1901 IDONE [DECREE ISAME DATE INIL
IKUMAR  TULI| [IMENTIONED
VS RAJEEV|
IGROVER
ICS (COMM)/189/2023 k4982 ISHREERAM INOT 145539 [10-07-1901 IDONE IDECREE ISAME DATE INIL
[VANIJYA [MENTIONED
IGLOBAL EXIM|
[PVT LTD VS
IKRF LIMITED
ICS (COMM)/966/2022 k4903 [NIKUNJ [NOT 145556 [14-10-1901 IDONE IDECREE ISAME DATE INIL
[WOODS [MENTIONED
[PRIVATE
ILIMITED VS|
IAAKRUTI
IMISC DJ/474/2024 5504 REAL COATING] INOT 45560 [24-02-1900 INO IDISMISSED INTL.
VS RAVINDRA| IMENTIONED
[SHARAN
h7 |SH. SANJAY JINDAL, DISTRICT|WEST CS (COMM) IOMP (COMM.)/36/2022  |05/09/22 IMAHENDER KUMAR VSVS GANDHI _ [9818766184 [03/09/24 729 INA JALLOWED INIL INIL
PUDGE (COMMERCIAL COURT) [HDFC BANK LTD
ICS (COMM) ICOUNTER CLAIM/71/2022 [27/10/22 IM/S VL MARKETINGMUKESH 9873062233 |04/09/24 678 INA IDISMISSED
THROUGH SANDEEPKUMAR
[SINGLA PROPRITOR VSSHARMA
IM/S JIVA RETAILS INDL
[PVT. LTD.
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ICS (COMM) ICS (COMM)/139/2022 18/02/22 UIVAA RETAILS INDIAIANKIT 9968068994 [04/09/24 929 IDISMISSED
[PVT. LTD. VS M/S V LJKHURANA
MARKETINGS

ICS (COMM) ICS (COMM)/893/2023 07/12/23 [SUPER SIGN INDUSTRIESPAWAN 7048980086 [04/09/24 272 INA IDECREE

'S SUNRISE AGENCIES [KUMAR

ICS (COMM) ICS (COMM)/614/2022 27/07/22 IMOHD. QADEER PROPJSHASHI 9818106044 [13/09/24 779 INA IDECREE
IOF M/S MEHTAB EXPORTIMOHAN
[HOUSE VS M/S CNR|

[EXPORTS
IMISC DJ ICS (COMM)/160/2019 13/05/19 RAJINDER SINGH VSYASH MITTAL [9582551234 [19/09/24 1956 INA IPARTLY ALLOWED
[SARLA MALIK
ICOUNTER CLAIM ICS (COMM)/756/2023 l1o/10/23 [DEEPAK GOLCHA  VSSURENDER 9213247754 [20/09/24 1346 INA IDECREE
ELTIME FOOTWEARYADAV
[PVT LTD
ICS (COMM) ICS (COMM)/983/2022 19/12/22 ISHREE KRISHNAMUKESH 9810296468 [21/09/24 642 INA IDISMISSED

[POLYMERS P. LTD VS 4SUKHIJA
IMANN INDUSTRIES P,
ILTD

ICS (COMM) ICS (COMM)/589/2021 25/11/21 [M/S AKZO NOBEL INDIAPRIYANKA 18010074443 |25/09/24 1035 INA IDECREE
[LIMITED Vs M/SSINGH
IAGGARWAL HARDWARE
SANITARY WARE AND
[PAINTS AND ANR

ICS (COMM) ICS (COMM)/136/2023 l02/02/23 IMRS SATWANT KAURMANJUSHA 9999599632 [27/09/24 603 INA IDECREE
[PROP M/S KARAM SINGHJHA
IGARANDSONS VS JSM|
[HKS LLP

ICS (COMM) ICS (COMM)/616/2019 21/12/19 M/S SHIVAMPANKAJ GARG 9560846436 [30/09/24 11745 INA IDISMISSED
ICORPORATION INDIA V§
IM/S KALYANI INDIA P
[LTD.

ICS (COMM) ICS (COMM)/891/2023 07/12/23 ISTATE BANK OF INDIA VSASHOK KUMAR 9811896060 [30/09/24 208 INA IDECREE
IAJIT SINGH THROUGH|
[[TS LRS

18 [SH. AJAY GUPTA, DISTRICTWEST ICS(COMM) I516/2019 22-10-2019 [HEALTH CARE AT HOMEPETAL 9654025754 |07-09-2024 ICONTESTED
WUDGE (COMMERCIAL COURT) [[NDIA PVT LTD VS BALACHANDHOK
[PRITAM MEDIVAC AND|
IANR

ICS(COMM) 274/2021 [17-04-2021 IM/S ART OF WOODDUSHYANT 19999603064 [20-09-2024 ICONTESTED
[PRESENTATIES VS SAKIRKUMAR
ISAIFT

ICS(COMM) [12/2021 06-01-2021 SH BHARAT BHUSHAN| 18-09-2024 ICONTESTED
IGERA VS  YASHODA
IORGANIC FOOD PVT LTD|
IJAND ORS

ICS(COMM) [287/2021 24-06-2021 IM/S MADURA COATS PJSANDEEP 9810394594 [27-09-2024 ICONTESTED
[LTD. VS M/S KNITCRAFTIVISHNU
IAPPARELS

[INTERNATIONAL P. LTD.

ICS(COMM) [73/2021 [25-01-2021 [DAVINDER SARIN VSHARISH MALIK|7838855710 [30-09-2024 ICONTESTED
IATRPORTS  AUTHORITY|
IOF INDIA LTD.
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19 [SH. NARESH KUMAR MALHOTRA,|| ICS (COMM)/909/2022 45539 ION BANK OF INDIA 45537 ICONTESTED
[DISTRICT JUDGE (COMMERCIAL 'S SUNNY PAHWA
ICOURT)

ICS (COMM)/176/2019 5540 IM/S MED FRESHE PVT] 145539 ICONTESTED
[ILTD VS HLL INFRATECH|
ISERVICES LTD

ICS (COMM)/555/2019 5539 [PUNJAB STAINLESY 5546 ICONTESTED
STEEL LTD. VS ICICI
[BANK LTD. AND ORS.

ICS (COMM)/492/2021 5540 SH SIDDHARTHA| 45554 ICONTESTED
[DUGGAL Vs SH|
ICHANDER SHEKHAR

ICS (COMM)/54/2023 k5540 IANURAG SHOKEEN V§ 45559 ICONTESTED
INEELKANTH
[HOSPITALITY

20 [SH. ANURAG SAIN, DISTRICTINEW DELHI il ICS(COMM) 96/2021 09.03.2021 ICANARA BANK VS. DILIPSANJEEV 9711142200 [11.09.2024 1282 [YES IDECREED INIL INIL IRECOVERY/|
HUDGE (COMMERCIAL COURT)-o01 [KUMAR ICHOPRA

IOMP(COMM) 9/2021 18.01.2022 M/S R B ENTERPRISESGAURAV 19999576566 [05.09.2024 961 INO IALLOWED INIL INIL IU/S 34
S. UNION OF INDIA IAGGARWAL

IOMP(COMM) ll0/2021 18.01.2022 IM/S R B ENTERPRISESGAURAV 9999576566 05.09.2024 961 INO IALLOWED INIL INIL IU/S 34
S. UNION OF INDIA IAGGARWAL

IOMP(COMM) 11/2021 18.01.2022 IM/S R B ENTERPRISESGAURAV 9999576566 [05.09.2024 961 INO IALLOWED INIL INIL U/S 34
S. UNION OF INDIA IAGGARWAL

IOMP(COMM) [29/2022 23.02.2022 [UNION OF INDIA VS. M/SASHOK KUMAR[9868212035 [10.09.2022 930 INO IDISMISSED INIL INIL [U/S 34
IGLOBAL ENTERPRISES [JOSHI

OMP(COMM) i72/2019 b4.09.2019  |M/S WAPCOS LID. VS[SH.  AKASH[895306339 [24.09.2019 1821 INO [DISMISSED INTL INTL, [0/S 34
M/S C AND C ENERGYTYAGI
PVT LTD.

IOMP(COMM) 173/2019 24.09.2019 IM/S WAPCOS LTD. VS[SH. AKASH[7895306339 [24.09.2019 1828 INO IDISMISSED INIL INIL U/S 34
IM/S C AND C ENERGY[TYAGI
[PVT LTD.

21 [SH. VIDYA PRAKASH, DISTRICT| b5 [CS (COMM.) [166 / 2023 [16.03.2023 ERTX LIFTS (INDIA)SH. HIMANSHU|8851394488 [10.09.2024 545 INA CONTESTED INA INA |SUIT _ FOR|
DUDGE (COMMERCIAL COURT) PVT. LTD. VS. RAKESH[DEWAN RECOVERY
[KUMAR GARG

ICS (COMM.) 781 / 2022 [14.09.2022 [PETROPOL INDIA LTD. |SH. SURYA9990008499 [21.09.2024 739 INA ICONTESTED INA INA ISUIT FOR|
S. TDI INFRACORPSINGH IRECOVERY/|
[[NDIA LTD.

IARB. A. (COMM.) 1/ 2024 08.01.2024 [UNION OF INDIA VS.A|§H. SAURAV|9811163723 [25.09.2024 262 INA ICONTESTED INA INA [U/S 34

M/S TEWATIASINGH YADAV IARBITRATI
ICONSTRUCTIONS  PVT| ION &
[LTD. ICONCILIAT]
[ON ACT
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IOMP (COMM.) 151/ 2024 20.07.2024 TJAY KUMAR VS. TATASH. HE 9899954567 [26.09.2024 69 ICONTESTED IU/S 34
ICAPITAL HOUSING[SINGH IARBITRATI
[FINANCE LTD. ION &
ICONCILIAT]
ION _ACT]
ICS (COMM.) K11/ 2021 04.10.2021 [PARAS POLYMERS PVTR.|§H. RAM[9811214465 [28.09.2024 1091 INA ICONTESTED INA INA [SUIT _ FOR|
[LTD. VS. CARAFOR[SHANKAR [RECOVERY/|
[FOAM PVT. LTD.
22 |SH. VINEETA GOYAL, DISTRICT] ba SUIT FOR RECOVERY ICS/414/2019 l15/05/19 [M/S FRIENDS PAPER VSSTUTI GUPTA [9810358516 [03/09/24 938 YES [DECREED INTL INTL. [OBJECTIO
WUDGE (COMMERCIAL COURT)-03 IGATEWAY IN
[LLUSTRATIONS AND IPETITION
IANR lU/S 34 OH
JARBITRATI
ISUIT FOR RECOVERY ICS (COMM.)/320/2023 26/05/23 BNP PARIBAS S.A VSPAWAN SINGH|9599460467 [09/09/24 la72 [YES IDECREED INIL INIL ISUIT FOR|
'ARAHA INFRA LIMITED [MANA [TRADEMA
RKS  U/S
134 & 135
ICOUNTER CLAIM ICOUNTER CLAIM/42/2023/07/11/23 IM/S PRIMATEL FIBCOMIANUJ KUMAR [9811274696 [20/09/24 318 [YES IPLAINT REJECTED [NIL INIL [OBJECTIO
ILTD VS M/S HIRATEK| N
[INTERNATIONAL IPETITION
IU/S 34 OR
JARBITRATI
ISUIT FOR RECOVERY ICS (COMM.)/527/2021 23/11/21 ISHRI ANDREAS SINGH|S C SINGHAL [9810061558 [23/09/24 1035 [YES IDECREED INIL INIL BJECTIO
'ADHWA VS NATIONAL N
[TEXTILE CORPORATION| IPETITION
ILTD U/S 34 OR
JARBITRATI
IOBJECTION u/s 34 OFOMP (COMM.)/102/2022 [02/07/22 [TIMSY DHAWAN  VSSANJEEV 9810064624 |24/09/24 815 INO IPETITION INIL INIL IPETITION
IARBITRATION & CONCILATION| [KOTAK MAHINDRAKUMAR IALLOWED [U/S 9 Of
IACT [PRIME LTD. INARANG IARBITRATI
ION &
ICONCILIAT]
IOBJECTION U/s OFOMP (COMM.)/125/2023 [19/09/23 ISATYAPAL SINGH ANDPANKAJ 9868568906 [27/09/24 374 INO IPETITION INIL INIL IPETITION
JARBITRATION & CONCILATION| IANR. VS ELECTRONICAKUMAR IDISMISSED IU/S 9 OH
IACT [FINANCE LTD. AND ANR. IARBITRATI
ION &
ICONCILIAT)
IOBJECTION U/S 34 OFOMP (COMM.)/212/2019  |03/12/19 [UNION OF INDIA VSAMITAVA 9891048584 [28/09/24 1761 INO IPETITION INIL INIL IPETITION
JARBITRATION & CONCILATION| [NLAND ‘WORLDPPODDAR IDISMISSED U/S 9 OH
IACT [LOGISTICS PVT LTD IARBITRATI
ION &
ICONCILIAT)
[SUTT FOR TRADEMARKS ICS (COMM.)/258/2022 03/03/22 [PUMA SE VS AMRESH[SHASHI 9891584230 [28/09/24 940 [YES IDECREED INIL INIL IPETITION
[YADAV AND ORS. IPRATAP OJHA U/S 9 OH
IARBITRATI
ION &
ICONCILIAT]
23 |[MS. SAVITA RAO, DISTRICTSOUTH t2, NEW COURT BLOCK-I ICIVIL SUIT ICS (COMM)/446/2023 28/07/2023 [DEEPAK FOOD|SH. PRATAP9810729487 [02-09-24 l402 [YES IDECREED INA INA ISUIT FOR|
HUDGE(COMMERCIAL COURT) [PRODUCTS VS DEEPAKISHARMA IPERMANE
SHARMA INT
[INJUNCTI
ION TOQ|
t2, NEW COURT BLOCK-I ICIVIL SUIT ICS (COMM)/583/2022 13/10/2022 M/S DAMMANISH. ARPIT|9650682928 |28-09-24 716 [YES IDISPOSED INA INA [SUTT U/§|
[BROTHERS VS SURESHI|SINGH 34  &135]
IGULWANI TRADING AS§ |OF
M/S MAHENDRA| [TRADEMA
IBROTHERS IRK ACT]
li2, NEW COURT BLOCK-I ICIVIL SUIT ICS (COMM)/431/2023 18/07/2023  [DAMMANI BROTHERS VSSH. ARPIT|9650682928 [28-09-24 l438 VES [DISPOSED INA INA SUIT  U/S|
[KTC FOODS ISINGH 134 &135|
|OF
[TRADEMA
IRK ACT|
24 |MS. ANURADHA SHUKLA[SOUTH l6, NEW COURT BLOCK-I ICOMMERCIAL IOMP(COMM)65/2021 3-10-21 [H.G.RETAIL SOLUTIONSSHRESTH JAIN [9871206484 [07-09-24 050 IN/A IALLOWED IN/A IN/A B4 A &
[BHARDWAJ, DISTRICT] S INTEC CAPITAL LTD IACT
WUDGE(COMMERCIAL COURT)
6, NEW COURT BLOCK-I ICOMMERCIAL ICS(COMM)393/2019 [7-12-19 [DEVRAT IMPEX PVT LTDINATWAR RAI  [9811245214 [25-09-24 1754 [YES IDECREED INOT FILED [NOT (CIVIL SUTT|
S CHAUHAN BROTHERS| [FILED [FOR
[PLUMBING IRECOVERY|
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16, NEW COURT BLOCK-I ICOMMERCIAL ICS(COMM)9/2023 -1-23 RUMMY CHHABRA ANDIARUN KUMARQ811104452 [27-09-24 632 INOT FILED 'RADE
JANR VS PACKSON IMPEXUHA [FILED [MARK ACT
[LTD
25 [SH. SANDEEP YADAV ISOUTH 17, NEW COURT BLOCK-I ICOMMERCIAL ICS (COMM)/ 325/2021 27-9-21 [MR. ANISH SINGHAL VSBHARAT 9811088182 |09-07-24 1076 [YES ICONTESTED INA INA IRECOVERY/|
IMR. SATISH KUMAR JAINDEEPAK  AND| |OF
IAND ANR. 'ANDANA [MONEY--74|
ISHARMA
[BHANDARI (P)
17, NEW COURT BLOCK-I ICOMMERCIAL ICS DJ/394/2020 10-8-20 [KULDEEP SINGH|UDAIBIR 9250611261 [30/09/24 1453 [YES ICONTESTED INA INA [POSSESSIO
SEJWAL VS SUNITASINGH N AND|
[KOHLI IKOCHAR AND| IRECOVERY/|
[ADITYA IOF
IBAKSHI (P) IRENT/DAM]
26 [SH. SANJEEV KUMAR SINGH,SOUTH b9, NEW COURT BLOCK-II ICOMMERCIAL ICS (COMM)/291/2022 o-5-22 [M/S. DARSHANA AGROJANIS 0971412326 [30-09-24 882 YES ICONTESTED INOT FILED|N.A. [CIVIL
ICOMMERCIAL COURT. 'S M/S. YELLOW GINGERMOHAMMAD IPROCEDUR|
IAND ORS. IECODE
29, NEW COURT BLOCK-II ICOMMERCIAL ICS (COMM)/389/2022 [2-7-22 IAHUJA BUILDERS VSABHAY 19910050991 [30-09-24 821 [YES ICONTESTED INOT FILED [N.A. ICIVIL
ICIFOST CONSTRUCTIONMAHAJAN IPROCEDUR|
ICO, IECODE
THROUGH ITY
[PROPRIETOR,
b9, NEW COURT BLOCK-II ICOMMERCIAL ICS (COMM)/480/2022 04-8-22 IGOPSONS PAPERS PVTJC.M. GOYAL  [9810652956 [05-09-24 743 YES ICONTESTED INOT FILED|N.A. [CIVIL
[LTD. VS M/S PRISTINE IPROCEDUR|
[PUBLICATIONS PVT LTD| |E CODE
THROUGH ITY
IDIRECTOR/AR  SANJAY|
b9, NEW COURT BLOCK-II ICOMMERCIAL ICS (COMM)/236/2024 l10-5-24 [UNION BANK OF INDIALALIT KUMAR (9540009991 [19-09-24 132 IYES ICONTESTED INOT FILED [N.A. ICIVIL
S SANJAY BHOLA PROP| IPROCEDUR|
[HARDEV MEDICAL |E CODE
ISTORE
27 [SH. LOKESH KUMAR SHARMA,SOUTH 4o, NEW COURT BLOCK-II ICOMMERCIAL ICS (COMM)/324/2019 09-10-2019 ISURYA MARKETING COSH. ABHINAV|9999551989 [12-09-2024 1800 F IDECREED F F ISUIT FOR|
IDISTRICT JUDGE(COMMERCIAL S SMC NOVA ESTATEBHATIA IPERPETUA
ICOURT) [PVT LTD IL
[INJUNCTI
ION
28 [SH. LAL SINGH, DISTRICT JUDGE [SOUTH-EAST 18 BLOCK 1 ICOMMERCIAL [72/2024 07-02-2024 ICANARA BANK VSKUMAR - [26-09-2024 232 - IALLOWED F- -
[SANTOSH VIJAY [VISHWAJEET &
ISHIV  KUMAR|
IKOHLI
ICOMMERCIAL 696/2022 15-07-2022 [MANTEC [SUNIL BHARDWAJ &4 130-09-2024 [808 - IDECREED - F-
ICONSULTANTS ANURAG CHATURVEDI
IPVT. LTD. V¢
ICUCKOO
IAPPLIANCES
29 [MS. NEELAM SINGH, DISTRICTSOUTH-EAST 4 ICS/COMM/687/2022 [16/07/22 IPRAVEEN IAVINASH KUMARIN/A 04/09/24 781 [YES [DECREED 3 F F
WUDGE IMITTAL VS|TRIVEDI
[INBCC INDIA|
ILTD.
CS/COMM/457/2023 11/05/23 IDEUTSCHE SURVINDER KUMARIN/A 04/09/24  [482 [VES IDECREED - F [
BANK AG VS|SURI
IM/S COMRACK]
[NFONET
ICS (COMM)/29/2023 9/01/23 IBHUSHAN [HIMANSHU GARG IN/A 05/09/24 605 [YES [PLAINT - F F
IDEALMARK REJECTED
IPRIVATE
ILIMITED \E
[ELSAMEX
[MAINTENANCE]|
ISERVICES
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[DECREED

OFDATE OFNUMBER ACT
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ON OF

ICS/COMM/1019/2022

15/10/22

ISPORTING
[ETHOS VS|
IPARIDHI OJHA

IABHISHEK AGGARWAL

IN/A

07/09/24

693

[YES

[PLAINT 3
[REJECTED

IOMP/COMM/13/2023

14/09/23

IGULAB GLORY]
ISENIOR
ISECONDARY
ISCHOOL VS|
IPROELIEM
ILEARNING
ISOLUTIONS

ISARTHAK BALI

IN/A

l09/09/24

1361

[YES

IPETITION 3
IDISMISSED

IOMP/COMM/13/2023

8/02/23

IMARIA JAMAL
VS. MOHD,|
JAMSHED

OHD. HASIBUDDIN

7A

11/00/24

1581

[YES

IDISPOSED OFF|-

ICS/COMM/220/2021

108/04/21

RANBIR SINGH

S. M/
INFORMATION
vV

IAVINASH KUMAR|
TRIVEDI

IN/A

[13/09/24

[1254

[YES

IDISPOSED OFF|-

ICS/COMM/957/2023

[t1/10/23

TVEK RAKYAN|

S. M/S
IORANGE ~ SKY|
IMAINTENANCE]

[RAGHAV SABHARWAL

IN/A

[13/09/24

538

IDISMISSED |-

ICS/COMM/488/2021

[29/10/21

[HIGH SPIRITS|
[EXTM VS|
[MORNING
ISTORES

(NAVEEN KUMAR|
[TRIPATHI

[21/09/24

1058

[DECREED 3

ICS/COMM/415/2023

1/05/23

[FRANKIE
ILALLAWMSAN
IGA VS. BAJAJ|
IPROCESSPACK

TUSHAR MAHAJAN

IN/A

[21/09/24

509

[YES

IDISMISSED |

ICS/COMM/1051/2022

[28/10/22

[OFLEX _ LTD|

S. M/S
KESHAR PRINT]
ILLP

ISUSHMA SINGH

N/A

[24/09/24

697

[YES

IPLAINT 3
[REJECTED

ICS/COMM/551/2023

6/06/23

IKIRORI ~ MAL
IPREM CHAND|
[VS. STYLEPORT]
[FASHION

[TUSHAR AGARWAL

IN/A

30/09/24

482

[YES

IDISMISSED |-

30

[SH. AJAY KUMAR JAIN

ISOUTH-EAST

ICOMERCIAL SUIT

ICS (COMM) 880/23

[27.09.2023

ED PRAKASH GANDHI|
S. M/S VALUE PHARMA|
[RETAIL 9 HYD P. LTD.

IROOP CHAND|
[TTWARI

9311054419

128.09.2024

367

[YES ICONTESTED
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ICOMERCIAL SUIT ICS (COMM) 33/19 06.03.2019 IM/S SUPERIOR AIRCONAPROOV 9810182555 [10.09.2024 2015 ICONTESTED
PVT LTD VS NBC(PARASHARI
INDIA) LTD
ICOMERCIAL SUIT ICS (COMM) 1096/23 06.12.2023 [STATE BANK OF INDIAIAMIT SINGH [7011848842 [25.09.2024 1204 [YES ICONTESTED
S. SANTOSH JAISWAL
ICOMERCIAL SUIT [OMP (COMM) 95/2023 26.10.2023 [DELHI ~DEVELOPMENTMAYANK 9.999E+010 [30.09.2024 340 [YES ICONTESTED
IAUTHORITY VS. SSBAMNIYAL
[NFRASTRUCTURE
131  [MS. ANU GROVER BALIGA ISOUTH-EAST P1 ICOMMERCIAL SUIT ICS (COMM) 380/2021 4448 ICHANGFANG ISH. 9811970721 45541 1093 INO - -
[SEMICONDUCTOR  PVT|VISHWAJEET
[LTD. VS. NEO NEONTIWARI
[ELECTRICALS PVT. LTD.
ICOMMERCIAL SUIT ICS (COMM) 739/2023 5141 STATE BANK OF INDIA[SH. AMIT[7011848842 45545 404 INO = -
S. MRS RAJ IKUMAR SINGH
ICOMMERCIAL SUIT ICS (COMM)407/2023 5045 [HARNEET SINGH VSJSH. ANIMESH|8585909400 45560 515 INO = -
SEEMA CHANDA IKUMAR GABA
IOMP COMM MP COMM/09/24 u4606 [UNION OF INDIA VS|SH. AJAY|9811157265 45562 956 [NO - -
[BUDHIRAJA IDIGPAUL
[ELECTRICALS
132 |[SH. BHUPESH KUMAR ISOUTH-EAST 2 ICOMMERCIAL CASE ICS (COMM)/86/2023 [24-01-2023 IM/S RIC PROJECTS PVT/SHASHANK 198910 60955 [06-09-2024 591 [YES ICONTESTED = -
[LTD. VS M/S NBCC INDIABAJPAI
[LTD.
ICOMMERCIAL CASE ICS DJ/1043/2021 [23-12-2021 IANIL KUMAR VS M/SZENITH LAW94671-94651 [13-09-2024 995 [YES ICONTESTED = -
IGOIBIBO ICHAMBERS
ICOMMERCIAL CASE ICS (COMM)/276/2022 14-03-2022 IONE 97SRIVASTAVA 9873164160 [25-09-2024 926 [YES ICONTESTED - -
ICOMMUNICATION IAND
[LIMITED AN MANTASSOCIATES
[MPALA M3 MOVIEZ
133 [MS. NEERA BHARIHOKE,SOUTH-EAST P3 ICOMMERCIAL CASE [EX/465/2020 10-12-2020 [[RIS WORLD WIDEPRITHA 9971116183  [04-09-2024 1364 [YES ICONTESTED F-- |-
[DISTRICT JUDGE(COMMERCIAL [NTEGRATED ISRIKUMAR
ICOURT) IMARKETING PRIOVATE
[LIMITED VS SONY INDIA|
[PVT. LTD.
ICOMMERCIAL CASE ICS (COMM)/726/2023 27-07-2023 IM/S FOURWAYS MOVERSANUJ ARORA &0999238801 [06-09-2024 lao7 IYES ICONTESTED F-- -
IPVT LTD VS M/S DSHYUGRAJ
[FASHION
ICOMMERCIAL CASE ICS (COMM)/274/2019 l07-09-2019 M/S CICOANIL KUMAR[9811335435 [09-09-2024 1829 [YES ICONTESTED F-- -
TECHNOLOGIES ICHUNDURU
[LIMITED VS  KOTAK|
IMAHINDRA BANK LTD
ICOMMERCIAL CASE MP (COMM.)/85/2019 13-08-2019 [SUNIL PURI VSMEENAKSHI ~ [--- 19-09-2024 1864 [YES ICONTESTED - -
[EDELWEISS BROKINGJOSHI
[LIMITED
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05.09.2024 52 IDECREED

134 |[MS. NIRJA BHATIA, LD. DISTRICT ) ICS (COMM) [2878/24 [15.07.2024 [PUNJAB NATIONALSH. AK SHAKYA|9810362626
PUDGE (COMMERCIAL COURT-| [BANK VS RAHUIL
07)DIGITAL, SOUTH-EAST, SAKET] [MURAIL

ICOURT

ICS (COMM) 56/22 22.09.22 IANKITA PARISARAY V/§|-SONALI SHAH [9818651854 [07.09.2024 716 F IDISMISSED F -
MOHAN KUMAR|
[BARANWAL

ICS (COMM) [283/24 [15.04.2024 JAKSHITA IT SOLUTIONMS.NAMARTA (9810865249 [17.09.2024 155 IDISMISSED F
/S JNS SYSTECH [MALIK

ICS (COMM) 1389/22 23.04.2022 IALLAHABAD LAW|SH.RONAK 704835171  [13.09.2024 874 IDECREED F
IAGENCY V/S AMAZONNAYAK
[SELLER SERVICES

I35 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST B9 ICS COMM 17/21 6.12.2021 JARUN KUMAR VS ROHITISANJEEV 9878844198 [04.09.2024 1004 INO IDECREED INO INO
[DISTRICT JUDGE(COMMERCIAL [BAL DESIGNS PVT IGOYAL
ICOURT)

ICS COMM 1163/23 17.02.2023 S CHADHA COMPUTERANOJ KU[9810665527 [07.09.2024 569 INO IDECREED INO INO
S MS PUJA MALHOTRASINGH
& ANR

ICS COMM 13/2024 15.01.2023 'ATIKA HOTELS PVT VSMAYANK 9810731017 [20.09.24 625 INO IDECREED INO INO
[LENSKART SOLUTIONSMISHRA
[PVT

ICS COMM 5/22 13.01.2022 ZENITH ELECTROTECHMONOJ KUj9711533272  [21.09.2024 1418 INO IDECREED INO INO
[PVT \S] SKY[BHAGAT
ICONSTRUCTION
ICOMPANY

ICS COMM [290/24 16.04.2024 INISHU GHEI VS P BSHIVANSU 19958864562 [24.09.2024 162 INO IDECREED INO INO
[NDIA PVT IBHARADHUJ

36 [SH. PITAMBER DUTT, DISTRICTEAST INTL
VUDGE (COMMERCIAL COURT)

137 [MS. RUBY ALKA GUPTA, DISTRICTEAST 209 IRECOVERY I54/2024 [13-02-2024 IBANK OF BARODA VS. JAIMEENU - [19-09-2024 216 [YES ICONTESTED INIL INIL
WUDGE (COMMERCIAL COURT) IAMBE GARMENTS ICHAUDHARY
VS. SONAL
IKHATRI
P09 IRECOVERY 212/2022 [15-07-2022 [PUNJAB NATIONAIDEOKANT - 21-09-2024 796 [YES ICONTESTED INIL INIL
[BANK  VS. GHULAM[TRIPATHI VS|
IABBAS ISA KHAN
P09 IRECOVERY [250/2022 06-08-2022 [BALAJI FINCAP VS. DPJRAVI KUMAR) 26-09-2024 780 [YES ICONTESTED [NIL INIL
[FARM S.MANISH
IKUMAR
o9 IRECOVERY 1372/2022 29-11-2022 [MODERN  INDUSTRIESRAMESH 130-09-2024 639 [YES ICONTESTED INIL INIL
S.NITIN TRADINGSARAF VS|
ICOMPANY IKESHAV
[YADAV
138 |SH. SANJEEV KUMAR MALHOTRA,NORTH EAST lro1, NEW BUILDING KKD IC.S. (COMM)/ 18/2021 24-08-2021 [MR. KARAN BHUTANIRAKESH 9582931401 [02-09-2024 1105 [YES ICONTESTED INO IN/A
[DISTRICT JUDGE (COMMERCIAL)-| TRADING AS M/S KMSPTIWAR [EXECUTIO
o1 [NDUSTRIES VS MRS N FILED|
[RAJESHWARI [TILL DATE

IPROPRIETOR OF M/§
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IC.S. (COMM) 113/2023 [30-10-2023 [BANK OF MAHARASHTRA 9891144722 [12-09-2024 318 ICONTESTED INO IN/A
S AMIT SINGH [EXECUTIO
N FILED|
[TILL DATE
IC.S. (COMM) 92/2023 12-10-2023 [SH. SACHIN KUMAR JAINMANU 18891116932 [18-09-2024 342 [YES ICONTESTED INO IN/A
S SH. DEEPAK JAIN IBHARDWAJ [EXECUTIO
N FILED|
[TILL DATE
C.S. (COMM) 17/2021 16-01-2021 ICANARA BANK VS MOHD/SHASHI BALA 9971155677 [23-09-2024 1346 [YES ICONTESTED IN/A IN/A
[SOHAIL
IC.S. (COMM) 127/2022 10-11-2022 [KAMAL SINGH VSAMAN SHARMA|9910568669 [27-09-2024 687 [YES ICONTESTED INO IN/A
IGIRDHAR TENTS PVT| [EXECUTIO
[LTD. N FILED|
[TILL DATE
139 [SH. BRIJESH KUMAR, DISTRICTSHAHDARA 1301, NEW COURT BUILDING,CS(COMMERCIAL) ICS (COMM) 648/2023 23.12.2023 SHREE BANKEY BEHARINEELAM 7303295156 [03.09.2024 255 [YES IDISMISSED [EXECUTIO [NO
WUDGE, (COMMERCIAL COURT) ISHD/KKD/DELHI [FABRICS PVT LTD. VSJKUMARI N NOT|
[PUKHRAJ BISHNOI [MALIK [FILED
301, NEW COURT BUILDING,CS(COMMERCIAL) IMISC DJ 3092024 [15.04.2024 DAT DURGA TRADERSSHAILENDER 9717101829  [04.09.2024 142 [YES IDECREED [EXECUTIO [NO
ISHD/KKD/DELHI [PVT LTD. VS. SAPPHIRAKUMAR SINGH N NOT]
RETAIL PVT LTD. [FILED
01, NEW COURT BUILDING,CS(COMMERCIAL) ICS (COMM) 634/2022 [15.11.2022 ICANARA BANK VS. MRJ/VARUN GUPTA (8800663896 [07.09.2024 662 [YES IDECREED [EXECUTIO [NO
ISHD/KKD/DELHI [RAVI KUMAR JAIN N NOT]
[FILED
01, NEW COURT BUILDING,CS(COMMERCIAL) ICS (COMM) 198/2023 18.04.2023 IADIDAS  VS. MOHD.VARUN GUPTA (8800663896 [11.09.2024 1512 [YES IDISMISSED [EXECUTIO [NO
ISHD/KKD/DELHI [RFAN N NOT|
[FILED
1301, NEW COURT BUILDING,CS(COMMERCIAL) MISC DJ 76/2023 25.01.2023 ISONU JAIN VS/DUSHIYANT 9810387906 [12.09.2024 l596 [YES IDISMISSED [EXECUTIO [NO
ISHD/KKD/DELHI ISHASHANK JAIN & ANR. [SISODIYA N NOT]
[FILED
301, NEW COURT BUILDING,CS(COMMERCIAL) ICS (COMM) 26/2020 [14.02.2019 M/S JAI BHOLER.S. GOSWAMI 9999298627 [19.09.2024 2044 [YES IDISMISSED [EXECUTIO [NO
ISHD/KKD/DELHI IGARMENTS VS. MR. P. A} N NOT]
PJAIYA PRAKASH PROP| [FILED
F M/S JEYAM TEXTILES
AND READYMADE
301, NEW COURT BUILDING,CS(COMMERCIAL) ICS (COMM) 92/2021 [16.02.2021 [OP AND SONS TRADERSRAMA SHARMA[8800663896 [20.09.2024 1312 [YES IDECREED [EXECUTIO [NO
ISHD/KKD/DELHI [PVT LTD. VS. SANJAY| N NOT|
[PRASAD BHAGAT [FILED
301, NEW COURT BUILDING,CS(COMMERCIAL) ICS (COMM) 402/2022 01.07.2022 IMR. IRSHAD YUNUSKKGAMBHI [8826601990 [28.09.2024 820 [YES IDISMISSED [EXECUTIO [NO
ISHD/KKD/DELHI ISHORJIWALA VS. M/§ N NOT|
[SBC MINERALS [FILED
301, NEW COURT BUILDING,CS(COMMERCIAL) ICS (COMM) 723/2022 21.12.2022 IM/S SBC MINERALS PVTJADITYA 9717699299 [28.09.2024 647 [YES IDISMISSED [EXECUTIO [NO
ISHD/KKD/DELHI [LTD. VS. M/S RUBYKUMAR YADAV N NOT|
[INFRATRADE AND ANR. [FILED
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4o |MS. KIRAN BANSAL, DISTRIC JROOM NO 208 ICOMMERCIAL ICS (COMM)/420/2020 02-09-2020 M/S EASY TRIPKUSHAGRA 19999448797 [26-09-2024 1465 IDISMISSED
WUDGE, (COMMERCIAL COURT) [PLANNERS PVT LTD VSBANSAL N NOT|
M/S THE TIMES [FILED
ICREATIONS AND ANR
JROOM NO 208 ICOMMERCIAL ICS (COMM)/619/2022 l07-11-2022 [PUNJAB AND SIND BANK|VP SINGH 18700308803 [30-09-2024 1398 YES IDISMISSED [EXECUTIO |NIL
'S RAJESH KUMAR N NOT|
[FILED
JROOM NO 208 ICOMMERCIAL ICS (COMM)/469/2023 20-09-2023 SANDEEP RATHIRAKESH 18802416767 [24-09-2024 1365 [YES IDECREED [EXECUTIO [NIL
IAUTHORIZED IKUMAR N NOT|
[REPRESENTATIVE M/§ [FILED
[RATHI ENTERPRISES V§
IM/S SHAKTI POLYTUBE
JROOM NO 208 ICOMMERCIAL ICS (COMM)/486/2023 26-09-2023 ICANARA BANK VS SMTKALPANA 9811343911  [10-09-2024 350 [YES IDECREED [EXECUTIO |NIL
[RASHIDA N NOT|
[FILED
JROOM NO 208 ICOMMERCIAL ICS (COMM)/598/2023 25-11-2023 [DBI BANK LIMITED VS§MANISH 9213905829 [23-09-2024 1303 [YES IDECREED [EXECUTIO |NIL
ISAHIB DHIMAN IDEWAN N NOT|
[FILED
JROOM NO 208 ICS (COMM)/4/2024 02-01-2024 ISARAOGI SUPER SALESVARUN BEDI (828567260 [03-09-2024 245 [YES IDECREED [EXECUTIO [NIL
[PVT LTD VS STYLING N NOT|
[KUMAR KEDIA [FILED
41 [SH. SURENDER S. RATHI ISHAHDARA 1303, NEW COURT BUILDING ICS (COMM)/172/2021 [24-03-2021 [TUF METALLURGICALJVAIBHAV [24-09-2024 1275 [YES IDECREED IN/A
[PRIVATE LIMTED VSMAHAJAN(P),
INORTECH FERR
IALLOYS PRIVATEH|
[LIMITED AND ORS
ICS (COMM)/488/2022 18-08-2022 IANKIT JAIN VS HITESH[SYED HASAN| 06-09-2024 748 [YES IDECREED IN/A
[KUMAR ISFAHANI(P),
ICS (COMM)/448/2021 09-11-2021 ICENTRAL BANK  OFMANOJ 07-09-2024 1033 [YES IDECREED IN/A
[NAIDA VS SARMESHKUMAR
[DEVI AND ORS JARORA(P),
42 |SH. PAWAN KUMAR MATTO DJSSHAHDARA ICS (COMM)/600/2023 INITA DEVIR9-11-2023 [VIVIEK JAIN (9818719252 [17-09-2024 293 DAYS F IDECREED [EXECUTIO
COMM-04) [SRIMAL VS| N NOT|
I[HARI PRASAD [FILED TILL
[DATE
ICS (COMM)/305/2023 IPANKAJ 106-06-2023 ID.K. 9718764007 [21-09-2024 l473 DAYS F IDECREED [EXECUTIO
ISACHDEVA VS| IMALHOTRA N NOT|
MOHAMMAD [FILED TILL
IGANI MIYAN [DATE
ICS (COMM)/456/2022 [PAWAN [28-07-2022 IPRAVEEN 9818724611 [23-09-2024 788 DAYS 3 IDECREED [EXECUTIO
IKUMAR GUPTA| IAGGARWAL N NOT
VS BASANT]| [FILED TILL
IKUMAR RATHI [DATE
ICS (COMM)/269/2023 [UNION BANKkR2-05-2023 ISAMRENDER 9999114922 [28-09-2024 l495 DAYS 3 IDECREED [EXECUTIO
F INDIA V¢ IKUMAR N NOT,
IANIL KUMAR| [FILED TILL]
ISHARMA [DATE
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REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
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43 |MS. PREETI AGARWAL GUPTA| o6 ICS(COMM)354/2022 14.08.2018 ICARTEL CLOTHINGPVTJASHISH 10.09.2024 ICONTESTED
[DISTRICT JUDGE, (COMMERCIAL [LTD VS BEST BRANDSKUMAR
ICOURT) IANDORS
IOMP(COMM)32/2023 06.03.2023 [SARBJEET SINGH VS M/ 25.09.2024 ICONTESTED
[SHRIRAMTRANSPORT

[FINANCECO. LTD.

IOMP(COMM)87/2022 30.05.2022 SARBJEET SINGH V§ 26.09.2024 ICONTESTED
[SHRIRAMTRANSPORT
[FINANCECO LTD

44 [SH.VINOD YADAV 1316 ICIVIL ICS(COMM.)/208/2021 17.03.21 IRAHUL SHARMA VS. M/SDARSHAN IN.A 05.09.24 1268 DAYS [YES ICONTESTED IN.A IN.A
[EXTREME COATING PVTPALIWAL
[LTD.
ICS(COMM.)/285/2021 01.04.21 ICRYSTAL CROP[SUNIL KUMAR |N.A 02.09.24 1250 DAYS [YES ICONTESTED IN.A IN.A
[PROCTECTION LTD. VS|
[QLAS QURESHI
ICS(COMM.)/299/2023 24.04.23 ICANARA BANKVANDANA IN.A 06.09.24 501 DAYS [YES ICONTESTED IN.A IN.A

[ERSWHILE =~ SYNDICATEBHATIA
[BANK VS. M/S SANMATI|

[STEEL AND ANR.

ICS(COMM.)/394/2021 12.08.21 [LSC MARKETING INDIANEERAJ GOYALIN.A 19.09.24 1134 DAYS [YES ICONTESTED IN.A IN.A
[PVT. LTD. VS. AMLOH|
IAGGARWAL STORES

ICS(COMM.)/505/2023 11.07.23 [PUNJAB NATIONAJJALOK KUMAR [N.A 02.09.24 l419 DAYS [YES ICONTESTED N.A IN.A

[BANK VS. SANJU DEVI

IOMP(COMM.)/39/2021 17.12.21 M/S VIJAY ENTERPRISESJ. K CHAWLA |N.A 03.09.24 991 DAYS [YES ICONTESTED IN.A IN.A
S. UNION OF INDIA

ks [SH. GORAKH NATH PANDEY,NORTH INIL
IDISTRICT JUDGE (COMMERCIAL)




'UDGE (COMMERCIAL)

DISTRICT

COURT ROOM

CASE TYPE

ICOMMERCIAL SUIT

CASE NO.

DATE

OFPETITIONER NAME VSADVO

REGISTRATIO RESPONDENT NAME
N

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

FOR DISPOSALWHETHER NATURE
PRE- DISPOSAL
INSTITUTION (CONTESTED
MEDIATION  SETTLED)
TOOK PLACE

OFDATE OFNUMBER Al
EXECUTIO OF DAYSSECTION
/N OFFOR
DECREE  EXECUTI
ON OF

ICS COMM. 77/2024 12.02.2024 IMOHIT VS VINAY SAGAR |ABHIJIT 9810676750 [07.09.2024
IKUMAR SUIT
[TTWARY )
.K.PANDEY
603 ICOMMERCIAL SUIT ICS COMM. 337/2021 09.12.2021 [RAJ KUMAR VS M/S SHIVIMANJIT SINGH[9810326486, [26.09.2024 1022 YES IALLOWED INIL INIL IRECOVERY]|
ICONSTRUCTION ICHAUHAN, RAJl9810410307 SUIT
ICOMPANY AND ORS IKUMAR

ISOLANKI




CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
NUMBER INSTITUTION (CONTESTED /N OFFOR

MEDIATION  SETTLED) DECREE  EXECUTI

TOOK PLACE ON OF

COURT DISTRICT COURT ROOM CASE TYPE

REGISTRATIO RESPONDENT NAME
N

SH. VIKAS DHULL, DISTRIC ICOMMERCIAL SUIT ICS (COMM)/ 394/2022 06-08-2022 ISANJAY SHARMA [11-09-2024 [DISMISSED
WUDGE, COMMERCIAL COURT. S IKUMAR IY SUIT
[KANTA RANT
613 ICOMMERCIAL SUIT ICS (COMM)/ 330/2022 l02-07-2022 [DYNAMIC STAFFINﬂgH. LUCKY|9718479020 [21-09-2024 812 [DISMISSED  [NIL INIL [RECOVER|
SERVICES PVT. LTD. VS/SHARMA [Y SUIT
M/S ASTAM VASU|
ICONSULTANTS AND ANR,
613 ICOMMERCIAL SUIT ICS (COMM)/ 102/2024 24-02-2024 SMITA SINGH VS AJIT|SH. M.R[9013247132 [24-09-2024 213 [DISMISSED  [NIL INIL IRECOVER|
[KUMAR SUKHLAL PALA PJANGID [Y SUIT
613 ICOMMERCIAL SUIT ICS (COMM)/ 546/2023 07-12-2023 M/S S AND SMS.  CHERRY|9811056644 [25-09-2024 203 IDECREED INIL INIL IRECOVER|
[ENTERPRISES VS M/SGUPTA [Y SUIT
[THE SHOE FACTORY
48 [SH. AMIT BANSAL, DISTRICTSOUTH WEST 614 IARBITRATION IOMP (COMM) 8/2022 18.04.2024 ISHILPA CHAWLA VS M/STMR. ROHIT|9717949628 [12.09.2024 878 INIL ISET ASIDE INIL INIL
HUDGE, COMMERCIAL COURT-03 [YES BANK LTD & ORS IARORA
614 ICOMMERCIAL SUIT ICS(COMM) 282/2023 06.06.2024 [FAQIR CHAND VS M/SMR. KRISHNA(9899234777 [24.09.2024 l506 INIL ICONTESTED INIL INIL
[BHOOMIGEOTECH PVT|KUMAR
[LTD ISHARMA
614 ICOMMERCIAL SUIT ICS(COMM) 348/2023 27.07.2023 [BANK OF MAHARASHTRAMR. PRAVEEN[999970604 2 [28.09.2024 429 INIL ICONTESTED INIL INIL
'S SAURABH RISHI IKUMAR
[RAJPUT
614 ICOMMERCIAL SUIT ICS(COMM) 135/2022 24.03.2022 IM/S GREENOLUTIONPVTMR. 9811196644 [30.09.2024 921 INIL ICONTESTED INIL INIL
[LTD Vs RHINOSURENDER
ICONCRETESINDIA  PVIIGUPTA
[LTD ANDORS.
49 [SH. RAKESH PANDIT, DISTRICTSOUTH WEST 09 IOMP(COMM) l02/2023 03.01.2023 IMS PAVITRA GOSWAMI |ASHUTOSH 18085491619 [04.09.2024 610 DAYS [YES ICONTESTED INA INA
JUDGE, COMMERCIAL COURT-03 S IGHADE
[INDIAN RAILWAY]
ICATERING AND|
09 ICS(COMM) 186/2022 13.08.2021 [ROHIT BANSAL ANDVIKASH 9555333330 [20.09.2024 1886 DAYS YES ICONTESTED INA INA
JANR. VS M/S JASON INC. [SHARMA
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